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Pmmvious Nationality No. of

Persons
Peland (Polish ) 2
Soviet 2
Swiss 1
South Yemeni 1
Singapore 4
South Africa 3
Chinese 136
Syrian - 1
Sri Lanka 26
Staseless 116
Tanzanman 11
Thailand 1
Tibstan 7
U.AAR. citizn 1
US.A. natfonal 2
Uganda 4
Zambian 1
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Crimes in Runaing Treins

1662. SHRI RAM VILAS PASWAN :
SHRI K. PRADHANI :

Will the Minister of HOME AFPAIRS
be pleased to state :

¢a) whether there has been comuider-
able increase in crimes in the running
trains during the last two years ;

(b) the number of robberies and
thefts reported during the last one year ;
and

(c) the steps taken or proposed to be
taken to check crimes in the running
trains ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) to (c) The State Governmeats and
U. T. Administrations are responsible for
enforcing law relating to offences. No
data in regard to the crimes in the run-
ning trains on yearly basis is compiled on
all Indie basis as Law and order inclu-
ding crime is a state subject. The num-
ber of robberies and thefts committed
during 1982 are 276 and 6623 respectively.

The Railways are .taking following
measures to prevent incidents of crimes
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1. The drivers of the trains have been
directed to sound the distress whi-
stle if the trainis brought toa
sudden unscheduled halt so that
the escort party is put on the
alert.

2. Coach attendants have been ins-
tructed to remain vigilant and
prevent entry of unauthorised
passengers into reserved compart-
ments.

! 3, The Research. Design and Stan-
dards Organisation of the Rail-
ways has been advised to suggest
improvement in the locking arran-
gement of sliding doors of com-
partments, improvement in the
vestibules to prevent unauthorised
entry and provision of better
lighting facilities in and outside
the compartments.

Government Railway Police, who are
responsible for safety and security of
passengers travelling in trains and their
belongings, are making all efforts to con-
trol crime on the Railway by providing
escorts on trains, surveillance over crimi-
nals, arresting and prosecuting them in
specific cases. Railway Protection Force
is assisting the Government Railway
Police. in this regard.

Central Assistance to States

1663. SHRI AMAR ROYPRADHAN:
Will the Minister of PLANNING be
pleased to state :

(a) whether the Central assistance to
States is being stepped up to enable them
to tide over partly the serious erosion in
plan resources due to inflation ; and

(b) if so, the details thereof and the
reaction of the States thereto ?

THE MINISTER OF PLANNING
(SHRI S.B. CHAVAN) : (a) and (b) Out
of an additional Central assistance of
Rs. 1650 crores agreed to be provided to
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the States for the Sixth Five Year Plan,
Rs. 550 crores will be made available to
special category States and special
area programme. The balance
of Rs. 1100 crores will be made available
to the remaining 14 States on the basis
modified Gadgil Formula.

The States have welcomed this decision
of the Central Government.

De-Listing of unwanted persoas and
firms for entry into Udyog Bhayan

1664. SHRI K. RAMAMURTHY :
Will the Minister of HOME AFFAIRS be
pleased to state :

(@) the particulars of perons and
firms declared unwanted persons and firms
for entry into Udyog Bhavan, during
the past three years ; and

(b) whether any review and reconsi-

- deration have been done to de-list those

persons and firms and if so, the details
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) No person or firm has been declar-
ed by this Ministry as unwanted for cnter-
ing Udyog Bhavan. Such entry has con-
tinued to be regulated in accordance with
the Central Secretariat Security Instruc-
tions, 1976.

(b) Does not arise.

Permission refused to tourists from Iran
and Iraq for visiting Jammu and Kashmir

1665. SHRI BRAJAMOHAN MO-
HANTY :
SHRI CHITTA BASU :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Government have refused
permission to the tourists from Iran and
Iraq to visit Jammy and Kashmir as they





